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basket ol currencies and it should be 
delinked from gold. India has been 
endeavouring in the Committee ol 
twenty and in the meeting ol the 
deputies that there should be valuation 
of S.D.R. in terms of a basket of 
currencies, particuiary, jn the present 
situation of floating of various inter­
national currencies.

PHOF. MADHU DANDAVATE: I
want to know whether it is true that 
the U.S. Treasury Secretary had offered 
to make the dollar convertible against 
any monetary system.  That would 
help all countries to keep their external 
demands in an  equilibrium.  If so, 
what is the concrete step that is taken 
in this direction?

SHRI K. R. GANESH:  I have no
information on this particular thing.

MR. SPEAKER: This is about the 
monetary reform.  You are  adding 
some more dimension to this question. 
That ig a  very thin line between 
relevancy and irreUvancy.

SHRI K. R. GANESH:  Sir, as  I
have already indicated I have no in­
formation as to what the U.S. Trea­
sury Secretary has said. But the 
fact remains that most of the develop­
ed countries do not want to go away 
from the present system of floating of 
exchange rates. That is there. It is 
in thes* circumstances that efforts are 
being made to bring about some sort 
of order and issue some guidelines for 
the conduct of countries  when the 
various currencies are floating.

Impact of Increase In Prices of
Wheat aad Controlled Cloth on 

Gonsnnrer Price ladex

•858L SHRI SUKHDEO PRASAD 
VERMA:

PROF. MADHU DANDAVATE:

Will the Minister of FINANCE be 
pleased to state;

(a)  whether the revision of prices 
of wheat and of controlled varieties 
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of cloth hav« considerably  affected 
the consumer price index; and

(b)  if so, the impact thereof and 
the measures taken to overcome this 
rising price trend?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) and (b). The  Con­
sumer Price Index becomes available 
with a time lag of five to six weeks 
from the end of the month to which 
it relates.  As such, the impact of 
price changes effected  during  the 
month of April 1974  would not be 
known till the first week of June. In­
creases in controlled prices are made
only after due consideration and after
taking into account all relevant fac­
tors  However, compensation for any 
rise in the cost of living  resulting 
therefrom would become available to 
eligible categories of employees  and 
workers whose earnings are linked t3 
changes in the Consumer Price Index
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SHRI K. R. GANESH:  The issue
pi ice of wheat and the price of con­
trolled cloth were increased from 15th 
and 1st April respectively.  I  have 
tried to indicate in my reply that the 
effect of this on the consumer price 
jndex would be available after four 
weeks because the consumer price in­
dex is designed by the Labour bureau 
and the real figures are only available 
<ifter four weeks.  But there is no 
doubt that there will be some impact 
oi the increase on issue prices  of 
wheat as well as standard cloth. On 
a rough estimate on all-India basis it 
may be of the order of about 4.7 per 
cent.  In a place like Delhi  which 
has got greater weightage in terms 
cf foodgrains as also in terms of cloth 
the percentage or consumer price 
index would be even higher than the 
all-India figure. There is no dispute 
about the fact that this increase in the 
cost of essential commodities is a very 
serious problem. It is a problem of 
national concern. The government is 
taking various steps to deal with this 
problem.  The steps taken are: (a) 
Control over expenditure last year to 
the  extent of Rs. 400 crores;  CbT 
Credit restraint introduced  by  the 
Reserve Bank of India where various 
steps have been taken including immo­
bilisation of Rs. 400 crores; (c) Also 
keeping the deficit -financing to a low 
level of Rs. 125 crores in this budget 
and various other measures have been 
taken. It is hoped that these measures 
in course of time will have some im­
pact on the rising prices.
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SHRI K. R. GANESH:  Sir, apart
from the various other economic fac­
tors which have brought about  the 
inflationary spiral it is a ft£t that the 
operation of black money also plays 
an important part. The hon. Members 
are aware that the Taxation Law Am­
endment Bill is before the Select Com­
mittee in which this specific question 
of fighting the black-money as well 
as evasion and necessary steps to com­
bat this have been recommended. At 
present the relief is given to emplo­
yees and workers categories who are 
eligible for this relief. I have already 
indicated the other steps the Govern­
ment is taking like credit restraint, 
keeping Heftcit financing at a low level 
and making availability of goods and 
also saving the vulnerable sections of 
society by having public distribution 
systems. These are the various steps 
that the Government is taking.

PROF. MADHU DANDAVATE: t
would like to know from the  hon. 
Minister whether Government propose 
to increase the Central food subsidy 
so that the issue prices of wheat can 
be brought down further and to that 
extent its impact oh the increase can 
be actually brought down* Simllafly, 
in our present pattern of production 
of cloth, there are several varieties of 
cloth being produced; there are now
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an m*ny at 4000 varieties. Therefore, 
would Government impose a ban on the 
large number of these varieties and 
tgr to insist that the  textile mills 
should concentrate  only on a  few 
vwtoties and more on those which are 
required by the common people  so 
that with this particular shift it might 
be possible to bring down the prices 
of doth and to that extent avoid its 
isnpact on the increase

SHRI K. R. GANESH:  The hon.
Member has asked firstly whether it is 
not desirable for Government to in­
crease the food subsidy.  I think the 
hon. Member is a well known econo­
mist and he knows that the very pur- 

which he wants to  serve by 
hawiog a food subsidy of a couple of 
Hundred crores of rupees would  be 
defeated because if we  have  food 
subsidy that will have to be paid by 
the exchequer and that would mean 
more deficit financing and this deficit 
financing, will lead to further infla­
tionary spiral.  Therefore, it is not 
a .correct position to take that  the 
issue prices which have been increased 
should be compensated by an equiva­
lent food subsidy.

As far as cloth is concerned, the 
present increase in the price of stand­
ard cloth has been brought about with 
this very object of having at least 20 
to 25 per cent of the production of 
the mills diverted to standard doth 
so that greater availability of standard 
cloth may be there.

PROF. MADHU DANDAVATJfc  1 
had asked a  categorical  question. 
There are about 4000  varieties of 
cloth. Will he impose a ban on this 
large number?

SHRI K. R. GANESH: I think he 
should address thai question to  my 
colleague the hon. Commerce Minister.

' Specifically regarding the question of 
standard doth; the decision it that it 
is expected that as a result of the in­
crease in the prices of doth it would 
be possible for the mills to divert their

production to standard cloth and it is 
the decision that out of the total quota 
of production, at least 20 to 25 per 
cent of the mills* total output should 
be delivered to standard doth.

SHRI K. MALLANNA: May I know 
the percentage of increase in the coa* 
sumer price index due to the revision 
of the prices of wheat and controlled 
cloth?. What is the percentage of com­
pensation awarded to the entitled com­
munity? Is it equivalent to the rise in 
prices?

SHRI K. R. GANESH: I have indi­
cated already that these figures are 
not available at the moment,  but 
roughly on an all-India average, it will 
be about 4.7 per cent, and the com­
pensation will be in terms of the dear* 
ness allowance and  various  other 
things for which a formula exists.

SHRI K. MALLANNA: Is the com­
pensation equivalent to the rise  in 
prices?

MR. SPEAKER: He has  answered 
the question already.  I do not want 
that there should be counter-retorts 
going on all the time.
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MR. SPEAKER: It is too general 
a question. He may give separate 
notice 'of it
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SHRI K. R. GANESH; If he tables 
a specific question, I will look into it.
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SHRI K. R GANESH: The proposal 
ol having  public distribution system 
which was recommended by the Dharla 
Committee is under the consideration 
ol Government

Short  Notice  Question

Shortage of stamp papers ia Delhi 
Courts

+
S.N.Q. 13. SHRI SAT PAL KAPUR: 

SHRI P. K. DEO:

Will the Minister ol FINANCE t* 
pleased to state: '

(a) whether Government are aware 
that there is acute shortage of stamp 
papers of small denominations  Httft 
Re. 1/- RS. 1.50 and Rs. 2/- with fl* 
stamp vendors in the courts of Delhi;

(b) whether  on account of that 
people have to purchase stamp papers' 
either ol higher denominations or of 
small denominations by paying illegal­
ly higher prices; and

(c) the steps taken or proposed te 
be taken to improve the situation?

THE MINISTER OP STATE IN TMI 
MINISTRY OP FINANCE (SHRI K, ft.
GANESH)* (a) Yes, Sir.

(b) Delhi  Administration  has nofr 
received any specific complaint regard­
ing charging of illegal prices by the 
Stexnp Vendors. It has, however, issued 
instructions to  Stamp Auditors  to 
exercise strict supervision  over the 
activities of the various Stamp Ven­
dors and make surprise checks ol their 
vends to ensure that they do not tftxe 
advantage ol temporary (shortage and 
indulge in any such mal-practices.

(c) Supplies have been rudbed  ttt 
Delhi Irom Nasik and the position is 
expected to normalise in the next tow 
days.
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SHRI K. R. GANESH: As far At 
the Delhi Administration is coaetm-




